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M.G. Thulasidas

S/0 PR+ Kunjhikrishna piliai

Graduate Assistant (Malayalam)

Government High School, Kavaratti

Union Territory of Lakshadweep Appl icant

BY Advocate Mrs PeVe !Dhanan
| VSe
1. The Administratcr
Union Territory of Lakshadweep
Kavaratti
2« The pirector of Education,
Union Territory of Lakshaaweep.
Kavaratti Bespondents

By Advocate MLe MeVeS. Nampoothiri

0:A. 602/93 B | |

le Anil (B.Ve
- S8/o0 N+ Vasavan
Graduate Assistant (Mathematics)
Goverament High School, Kadmat,
Union Territory of Lakshadweep

2+ Chandran Thettath
8/0 Kunhikelu T.
Gredudte Assistant (Mathematics)
. Government High School, Minicoy
uUnion Territory of Lakshidweep

e Vijayan Ke
8/0 Kunhikrishnan
- Graduate Assistant. (Mathematics)
Government High School, Kalpeni
. Union 'rerritory of z.akshadweep Applicants

BY Advocate MEe Po V. MOhEnSD
VB

;erhe Administrator
= -union Territory of Lakshadweep

f,m,x\\\?* z . - T

Xavarattx '
\’"~ . .
2. Théhuxrector of gpawation - .
v f ' Um.on Terr.tt.ory ot Laxshadyeep Respondents
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OeAe 1146/93 4

le Rumeshan KeKe 8/0 Keldn K
Graduate Assistafit (Hindi)
Government High School, Kavaratti N

2e Chandrasekhax:an Poble ) - |
Graduate Assistant (Hindd) - |
Goverament High School, Kalpeni Appli_c’ants :
By Advocate Mre Pe Ve Mohanan |

 VBe o |

1. The “dministrator, |
Union Territory of Lakshadweep ,
~ Kavaratti _ .
2+ The Director of Edupation, LT
union Territory of Lakshsadweep f
Kavaratti D , Respongente

l¢ Ke Amini ‘WO Ge Philip V \ ‘ 3
Langudge Teacher (Malayalam) Grade-ll ' :
Government Senior Basic School, Kavaratti

2¢ Co Rajendran §/0 Chokkansthan v
Graduste Assistant | I
Government High School, Kavaratti ' | ‘

3. Shihabuddin VeMe /6 VeCo Mohammed Methar | ,;
Trained Graduate Teacher(Social Studies) ‘
GovernmentHigh &chool, Kavaratti

4+ Benny Mathew S/o0 Mathew b i
Trained Graduate Teacher(Hindi) , f
Government High School, Kavaratti Appl icants y

[ 5l

BY Advpcat.e Mre K.P. Dandapani
| Ve ' r
1. Union of India represeanted by the : r

Secretary,Government of India - .
Ministry of Home Affairs,diew Delhi !

2¢ The Ammismmxo
Union Territory of Lakshadweep
Kavaratti Islands :

3¢ The Director of Edwation, L . 1
- Union Territory of Lakshsdweep |

Kavaratti \ Respondents
BY Advoeété Mre M.Ve8. Nampoothiri (
[
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Greduate Assistant (English) |
Uni.ofm;’,}i‘erritory of Lakshadweep Applicant

T

By advocate Kie KoF. Dondapani.
& Sadayan
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Thomachan KeTle

TGT (Social Studies)

Government High School,.Minicoy,
lakshadweep

Helen Ke Jacob,

TGT (Physics)
Government High School
Minicoy, Lakshagdweep

ROSily VeQo
TGT (Hindl)
Government SeBe School

_ Minicoy,Lakshadweep

BY

1.

Advocate K.P. Dindapani
V3
Union of India represented by the

Secretary,Government of India,
Ministry of z-bm Affairs,

. New Delhi .
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BY

The Administrator,Union Territory

of Lakshadweep,Kavaratti

The pirector of Edw ation
Union Territory of Lakshadweep.
Kavaratti

Advocate MLe MeVeSe Nampoothiri

Osh. 1077/94

Co

Narayanan

Chenal House
Kalliasseri P.O.
Kannur District=670 562

BY

1.

2e

3e

Advocate Mre Ko P. Dandapani
V8o

Union of India represented by

the Secretary, Government of India
Ministry of Home Affairs,

New Delhi

The Administrator
union Territory of Lakshadweep
Kavaratti Island

The Director of Education
Union Texxitory of Lakshadweep.
Kavaratti '

.. BY Advocate MCe MeVeSe Nampoothird.
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sm srnment Je Be School.

'd‘.m ate MCe Co Harikrishnan
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vs.

1. The pirector of Education
UeT+ Of Lakshadweep, Xavaratti

2+ The Administrator,

UeTe Of x.akshadweep

Kavaratti
3. Union of India represented by Secretary

to Government, Ministry of lowe Affairs

New Delhi Respondents
By Advocate MCe MeV.Se Nampoothiri

ORDER,

CHETTUR SANKARAN NAIR (J), VICE cmmnm

Applicants who iaeioncj to the mainland, are working

‘a8 teachers under the Lakshadweep Admiaigtratmn, admittedly »
for long yaarsv. though their appoir;tmuts were styled aghoc.
2 According to applicantsv. they’ wer; .appointed in
accordanée with the rulas énd it is a misnomer .to call the
appointment adhoce They rely on decisions of the Supreme
court to contend that long and unintecrupted oﬁficiétxon
snta:u.o regularisagion.

3e - Respondents wou.td submit that a decision has been
taken by the Govemment of India to limit regular appointmenu
to :lednderS. with a view to pootect them in thevrvpecial
circumstanceo shr.t MeVeSe mpoothiri appearing for respon-
dents raised an ingenioua and attractive argument to the
-effect that such spgcial treatment; i8 permissible as part of
reservation policy. In answer, appix.cam:s' wouldvaubm.i"c
| that _irrespective of othef corﬂ.dérations,discrimin.atj.on _

on the ground of tosidence is uncahStituti;onal. . We think
thst the Govemment of Ind.i.a ‘should t.ake a look at the
‘question, whether long years of service can be viped out
wi.thout any conseduence. They must also consider whether
_,»the policy of shutting out mdinlanders or 1mplementing
reser.wti.on creating monoply or 100% reservdtion. is

permisgible. Applicants may mike a det;a.uod repreuntatwn
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setting out their Gase before resjondent Union of Iadis,
within six weeks from wday. umon of India shali consiaez
the matter with reference to its legal and human asmcts.
‘and take & decision as expeditiously a8 they find convenxent.
Till such a decision is taken status quo as of today wul be
maintained and thereafter, the matter will be governed by
such oxrders as the Govemaehtof xndia may passe

4. Applicati.on is disposed of as aforosud- NO costs.

R Dated the 1st November, 199%%.
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